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Separate paging is given to this Pari in order that it may be filed
as a separate compilation

MINISTRY OF HOME AFFAIRS %
" NOTIFICATIONS

/ New Delhi, the 30th December, 1964

G.S.E. 1849.—In exercise of the powers con d by =ection 6 of the Goz, Daman
and Diu (Administration) Act, 1969 962), the Ceniral Government hereby
extends to the Union Terrifor oa, Daman and Diu, the Indian Dock Labourers

Act, 1934 (19 of 1934).

[No. F.18/5/64-UTL.]

\/ G.S.R. 1850.—In exercise of the powers conferred by section 6 of the Goa,
Daman and Diu (Administration) Act, 1962 (1 of 1962), the Central Government
hereby extends to the Union Terrifory of Goa, Daman anrl Dm the Dock Workers

{Regulation of Employment) Act, 1948 (9 of 1948).
[No. F.18/6/64-UTL.]

A. D. PANDE, Jt. Secy.
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